dl TEM NO 1 COURT NO. 7 SECTI ON XI A

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).20515/2006

(From the judgenent and order dated 16/06/ 2005 in WA No. 767/2005
of The Hl GH COURT OF KERALA AT ERNAKULAM

SAJl GEEVARCGHESE Petitioner(s)
VERSUS
ACCOUNTS OFFI CER & ORS. Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and office report)
(For Final Disposal)

Date: 23/07/2008 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE A K. MATHUR
HON BLE MR JUSTI CE P. SATHASI VAM

For Petitioner(s) Dr. MP.Raju, Adv.
M. Abraham Pattiyani, Adv.
Ms. Manju A. Pattiyani, dv.
M. Jose Abraham Adv.
M. Ashwani Bhardwaj, Adv.

For Respondent (s)
M. P.V. Dinesh, Adv. (NP)
For RR1 to 3 M. K. C Kaushik, Adv.
M. Rahul Kaushik, Adv.

Ms. Shi |l pi Kaushi k, Adv.
M. Ashok Kumar Singh, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Put up after two weeks, as prayed for by the | earned counsel for

respondents No. 1 to 3.

(Aay Kr. Jain) (Vijay Dhawan)
Court Master Court Master



